GOVERNMENT OF MANIPUR
SECRETARIAT: LAW & LEGISLATIVE AFFAIRS
DEPARTMENT

NOTIFICATION
Imphal, November 07, 2017

No. 9/4/2009-Law (Misc): In exercise of powers conferred by sub-section (1) read
with sub-section (3) of section 4 of the Advocates’ Welfare Fund Act, 2001 (No. 45
of 2001), the State Government hereby established the “Advocates’ Welfare Fund
Trustee Committee™ for the State of Manipur consisting of the following with effect
from the date of issue of this Notification :

1. The Advocate General of Manipur — Chairperson, ex-officio.

2. The Secretary (Law), Govt. of Manipur — Member, ex- officio.

3. The Secretary (Home), Govt. of Manipur — Member, ex-officio.

4. The Chairman, Bar Council of Manipur — Member, ex-officio.

5. The Govt. Advocate, (High Court), Manipur ~ — Member.

6. Shri Asem Neelakumar Singh, Advocate — Member.

7. Shri Kh. Samarjit Singh, Advocate — Member.

8. The Secretary of the Bar Council of Manipur ~ — Secretary, ex-officio.

(Th. Kamini Kumar Singh)
Secretary (Law),
Government of Manipur.
Copy to :-

J: The Secretary to Governor, Raj Bhawan, Imphal.

2. The Secretary to Chief Minister, Manipur.

3. The P.S. to Minister (Law & Legislative Affairs), Manipur.
4. The P.S. to Advocate General, Manipur, Imphal.

5. The Chief Secretary, Government of Manipur.

6. The Addl. Chief Secretary (Home), Government of Manipur.
7. The Principal Secretary (Finance), Government of Manipur.
8. The Secretary (Law), Government of Manipur.
9. The Registrar General, High Court of Manipur, Imphal.
10. The Chairman, Bar Council of Manipur.

Contd./



()

11. All District & Sessions Judges, Manipur.

12. The Govt. Advocate, (High Court), Manipur.

13. Shri Asem Neelakumar Singh, Advocate.

14. Shri Kh. Samarjit Singh, Advocate.

15. The Secretary, Bar Council of Manipur, Imphal.

16. The Director of Printing & Stationery, Manipur. He is requested for
publication of the Notification in the extra-ordinary Gazette of Manipur
and to supply 10(ten) copies to this Department.

4;;4 he Website Manager, Department of Information & Technology, Govt.
of Manipur for uploading in the Manipur Government Official website.

18. The Account General (A&E), Manipur.

19. The Secretary, All Manipur Bar Association/High Court Bar Association
of Manipur.

20. Guard File.



